
CENTRAL  ALY~;i Ng STRATIVE TRIBUNAL ALLA:ABAD !TENCH 

41Iahabad this the 	lc& 	day of Q'Cia
-n-41-7'- 1994. 

Honlble Mr. Justice B.C. sakscra, Vice—Chairman 
Honlble mr. K. Muthukumar, Administrative Member  

Original Apolic6tion no. 83 cf 1992. 

Dilip Kumar,S/o z.ri Om Prakash, Guard, Railway 
Cuarter no. 511B, Laiitraaar, Allahabad. 

2. 	Fradeep Kumar Yadav, s/c Sri K.L. Yadav, R/o 

367/322, !:,ohatshimaani, 

 

• • • • 
licants. 

Counsel for the Applicant Sri sunil Rai 

 

1. 

Vers  us 

1. The Uni n of India through the General Manager, 
N. Rly. Earoda House, New Delhi. 

2. The Di' isional Railway Manager, l)rthern Railway, 

Allaha l 
 a d. 

3. 	The Se 
N. Rly 

for Divisional Commercial 
Allahabad. 

Superintendent 

4. The Se for Divisional Personnel jf-ficer, N. Rly 

Aliahaaad. 

5. The se dor Divisional Acccunts Officer, N. Rly, 

Allaha ad. 

Respond:nts 

Counsel for the Respondents sii Srivastava/P. 

Sri E.B. Pa 1. 

Alonowith 

Original Ap,-;lication ni). 406 cf 1994 

1. subhash Chandra, S/0 Sri Raja Ra, R/0 437, Rajapur, 
Distt. Al—ahabad. 

2. -=,/o 	prasad, R/o 317, K D.S.A. Ground 

Versus 

1• 
	41:1eFdyion of India through the .- eneral , Ea:o,a ;'.::use,New Delhi. 

2. 	The Divisional Railway Manager, N. Rly Allahabad. 
- . 
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3. 	The senior Divisional Com,,,ercial, SuperintAdent 
N. Rly Allahabad. 

Respondents 

3. 	Original Application no. 110 of 1993 

1. 	Syed Nizam Hussain, s/o Syed All Hasan, A/a 29 yrs. 
R/o Mohalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District Palayum4 

2. 	Ragubir Sharan Kharwar, S/0 Sri S. Sunder, A/a 33 Yrs 
R/o 877-A shastri Colony, Distt mugalsarai. 

Appiicants 
Versus 

1. inion of India, through General Manager, N. 
Railway Board, Baroda House, New Delhi. 

2. Chief Commerci,01 Sqperintendent N. Rly Baroda 
House. New Deini. 

3. Divisional Railway Manager, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni2r Divisinal Commercial superintendent, 
N. Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/o n. Singh, a/a 30 Yrs, R/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak ► \4aith Pandey, S/0 B.D. Pandey, A/s 30 Yrs. 
R/o Village Kewalpur, post Berl-Visa, District 
Varanasi. . 

3. Kamla Kant Shukla, S/0 P.N. Shukla, R/o Ram Basic 
Vidyalaya, Daraganj, 

4. Amar Sath, S/o Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/0 K.S. Tripathi, R/o 
Village Lakshagrah, Post Lakshagarh (Eandia), 
Distt. Allahabao. 

6. shyam Shanker Shukla, S/o Sri E.S. Shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daragarij Distt. 
Allahabad. 

"pplicants. 

Eters us 

1. 	Union of India through General .lanager Northern 

Railway, Baroda House, New Delhi. 
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2. 	Chief Co. mercial superintendent, Northern Railway 
Baroda House, New Delhi. 

	

3. 	Division :1 Railway Manaer, N. Ely, Allahabad. 

	

4. 	Senior D' visional Commercial supreintendent 
N.  lay llahabad. 

... Respondents 

	

5. 	Original Application no. 38A of 19?3 

	

1. 	Fazal Ka' im. /o Mchd. Kadim, R/0 Villaoe Chakiya, 
House n 	104/241 Rpost Office C3.1-'.0. Distt Allahabad. 

	

2, 	Ajay Kas yap, 5/0 F.S. Kashyap, R/o 63 J.K. Fourth 
Avenue, ailway coIbny smith Road, Allahabad. 

Applicants 

Versus 

1. jnion o India, throich 3eneral 	 lorthern 
Hallway Railway Board Baroda House N. Delhi. 

2. Chief Commercial Superintendent, N. Rly Baroda 
house, ew Delhi. 

3. Divisio al Railway :,anacer, N:;:there Railway 
Allahabad. 

4. Senior ivisicnal Commercial superintendent. 
Norther Railway Nawab Yusuf Road Allahabad. 

espondents. 

	

6. 	Original 	:-_,lication no. 32 of 1993 

	

1. 	LaTrul i..san, A/a 29 Yrs S/o Late Sri S.N. Masan ,  

R/o 121 ariyabad, Jogighat, Allahabad. 

• 	Applicat 

-Versus 

1. 3hion 0 India through Genral Manager N. Rly, Rly 

130,3td B roda House New Delhi. 

2. Chief•mmercial superintendent, N. Rly Baroda, 
House, rev Delhi. 
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3. Divisional kailway ".tanager, Northern Railway, 
Nawab Yusif Road, kllahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern kailway Aliahabad. 

RespJncints 

	

7. 	Original A pplication no. 1782 cf 1992 

	

1. 	Vinod Kumar Sharma, 	Shri Chabi Lal, R/o 17/A 
Lahia marg, Allahcbad. 

• • • ;ph cant 

Versus 

The.Ubion of India 'through th..-Chairman, R401way 
Board,—New Delhi. 

2. 	The .;eneral Manager N. Rly Baroda House, New Delh. 

3: 	Divisional Railway Man,2Tjr, N. Rly Allabbad. 

Respondents 

Original Application no. 1534 of 1992 

_L.', 	sklyam Ncrain Singh, s/o R.N. Singh, R/o Will E. Post 
Jaaauli, Distt. Baksur, Bihar. 

2. Ravind:a Tripatbi S/o Sri S.C. Tripathi, R/o 
Vi 11. Dharampur Ghurwa, Tehsil _phoolpur Allahabad. 

3. Ram Bharat, S/o ;irdhari Lal, R/o Deogalpur, Post 
ma 	Mau Aima Distt. Allana:-ad. 

Appli cart 

Versus 

1. Union of India, through Secretary Railw;:y Board, 
Rafi f.:arg, New Delhi. 

2. General ',;anager, Northern Railv,ay, Railway Brav,an 

(Baroda House} New Delhi. 

5 



3. 	Chief Commercial SuperintEndent 
(Ciaro a House) New Delhi. 

N. ;ay RailBhawan 

4. Divis 
D.R.M 

5. Senio 
D.R.M 

onal Railway Manager, Northern Railway, 
Office-Nawab Yusuf Road, Allahabad. 

Divisional Commercial Superintendent, N. Rly 
Office, Allehabad. 

... Respondents 

9. 	Urioi 1 Application no.352 of 1992 

1. 	Rajen ra Prasad Pandey, S/0 Sri S.F. Fandey, 
R/o V 11 Nanhoopur, P.O. Pahara, Distt. Mirzapur 

Applicant 

Versus 

1. 	The J ion of India through.,,leneral Manager N. 	y 
New D lhi. 

The D visional Railway [:ianager, N. Rly Allahabad. 

Senio Divisional Commercial suridt. N. 1:ly DRM 
Offic•Allanabad. 

Respondents 

10. Origi al Application no. 4-s0 of 1994. 

1. Rajan.ra Kumar, s/o Sri F.N. Jaisawal, R/o 225 
Gandhi Nagar, Mutthiganj, Distt. Allahabad. 

2. Rames Chand, 3/0 Sri Late Hari Lal, IVo 19/216 
Luker Gonj, Distt. AlJaabad. 

Applicants 

Versus 

1. The J ion of India through the GeneTa1 manaer 
N. R1 Baroda House, New Delhi. 

2. Divis onal Railway Mana,ler, N. hly Allahabad. 

3. 	Senio Divisional Commervial Superintendent, 



• 
N. Rly, Allahabad. 

• • • R.,spoi*er is 

11. Original Application no. 400 of 1994 

1. Ram Niranjan Singh, A/a 38 Yrs, S/c Sri 
R/o 183-Alopibagh, Allahab6d. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 
Allahabad. 

3. Dinesh Kumar, A/a 3j Yrs, S/o Sri G.S. Lal Srivastava 
R/o Village 8 post Sindhora, Distt. Mirzapur. 

... Applicants 

Versus 

1. Jnion Of India, thr 	General :anaa r, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2. Chief personnel Officer, N. Rly, baroda House. 
"ew Delhi. 

3. Divisional Railway Mana.ler, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendert 
N. Rly, Allahabad. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadin Abmad, s/o Sri Abdul Shafoor Kh6n, A/a 30 Yrs 
R/0 162/K/1, A.D.A :;olcny iiajr Jopur Allahabad. 

2. Brijesh Prasad, s/o Sri Narain prasad, A/6 26 Yrs, 
;/o 93-i:,atiyara hoadm Alopibagh A IlaHabad. 

3. Kamleth Singh, 4o Sri R-m Bali Singh, a/6 37 Yrs, 
R/c 129 Alapibaqh, Allahabad. 

4. Rajesh Kumar, s/o Narain Prasad, a/a 28 Yrs, R/o 
544 Colone1canj, Allahabad. 

5. Arun Kant srivastv6, s/e sr M.P. Srivastava, 
a/a 3 Yrs R/o Azad Square, .,=,..mbagh, Allahabad. 

6. Km. Vibha Sarswat, D/o S.R. 3-rswat, a/a 32 Yrs 
R/0 13-BC, Leader Road, Railway Colony Allanabad. 

7. Km. Abha sarswat, D/o 	sarswat, a/a 27 Yrs 

‘\1 
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133 C, Lead Road, Railway Colony, Allahabad. 

Ravi S 
A/a 26 
Allana 111 

ankor Srivastava, S/o Sri prem Kumar, 
Yrs, RID 130—C/51—L TairoHp—pur, 
ad. 

Applicants 

versus 

1. Jnion if India through General M nagr='r, N. Rly, 
Railwa Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, N. Rly aroda House, 
1 ,ew Delhi. 

3. Divisiiirnal Railway ::ana -;er, N. R y, A llahabad. 

4. Senior Divisional Commercial Sup rintendent, N. Rly 
-1.,awab usuf Road, Allanabad. 

• • Respondents 

13. Orig n 1 Application no. 397 o1 1994 

1. Piyush Kumar Dwdvedi S/o K.K. Dwivdi, Afa 29 Yrs 

R/o50—A ,,adhwapur Allahabad. 

2. R,.mesh saran s/s Hari Shnker Lal, A /a 34 Yrs 
R/o C 7/273—, Indian Pros= Colony Jagatganj, 
Varanasi. 

3. Raiee Kumar Srivastava, S/0 	Lal, a/a 30 Yrs 
R/o C —63/209—A Choti Piyarie Distric, Varaspasi 

4. Amulya Kumar Gupta, s/o Sri N.K. Gupta, a/a 30 Yrs 
R/o 1 4 Furana }Tatra, Allahabad. 

5. Suren ra Kumar S/0 K. Lal a/a 30 Yrs, R/o Vill. & 
Post ,alimpur, Distt. Varanasi. 1  

6. Rakes Behaii Srivastava, S/0 K.B. Srivastava, 
A/a 2•Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allah bad. 

• • • 

.N. Lal, a/a 33 Yrs 
Varanasi. 

7. Priya Kant srivatava, s/o 3r1 
R/o S 1/64-2G Chupe—Pur, Distt. 

8. Frave n Kumar S/0 Sri L.Prakash 
3/13— —8, Nawalpur Colony, :.eer 
varan si. 

TA/a 28 Yrs R/o Shiv 
pur ffasahiee, 

• 0 • Applicants 

Versus 



8  

1. 	Union of India, through General Manager, Nft Rly, 
Railway Board, Baroda House. New nelhi. 

c_ • 	C -lief personnel Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisional Railway Manager, Nortnern Railway, Nawab 
Yusuf Road, Allahabad. 

4. senior Divisional Commercial Superintendent 	Rly 
Nawab Yusuf Road, Allahabad. 

... Respondents. 

14. Original A pplicatior. no. 1702 of 93 

1. Rajendra Plasad , A/a 24 Yrs, s/o Sri 	BehedUr 
Singh, R/o Vill Khapati, Post Khapatia, Distt 

2. Dharam pal Singh, A/6 .32 Yrs, S/o L.R. singh, R/o 
Vill. .Ghambir singh Fur (Sawren) P.O. Aurai, 
Distt. Varanasi. 	 AO 

3. Mahesh Prasad, A/a 35 Yrs, s/o Sri Ram ii Prasad 
R/o 	:arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munne Lc.1, A/a 29 Yrs, S/0 Sri Cheddi Ram R/o 
(gQ 

 
Vi 11 Chandhasi (Khuswaha Basti) Post Chandhasi, 
Igalsaria. Distt. Varanasi. 

... Applicants 

Vers us 

1. Union of India, through General manager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, 1\:ew Delhi. 

3. D2visional Railway Munager, N. Rly Nawab Yusuf Road, 
Allahcbad. 

4. senior Divisional Commercial Superintendent, DRM 
Office, Allahab,,d. 

e•Fpondents 

15. Original A )plication no. 1227 of 1993 

1. 	Lal Bahadur, s/o Sri Jhanna, A/a 28 Yrs, R/o will 



Bh3warohi, F. 

2. Kishori 
P.O. Si 

3. Horile.1 
P.O. Si 

Dinesh 
R/o Vii 
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O. Sindhaur, Distt. Mirzapur 

al, S/o Jhanna, A/a 32 Yrs R/o Vill. Bhawaroh 
dhaur, District'Mirzapur. 

S/o Jhanna, A/a 30 Yrs, R/o Vill Bhawarohi, 
dhaur, Distt. mirza)ur. 

)rasad, S/o—Sri Stvriath Prasad, A /a 32 Yrs 
& P.O. Baraini, Distt. Mirza ur 

5. 	Ram Sub ag, S/0 Sri D. :Da'ngh, A /a 27 Yrs, R/o 
viii Mu ahuan, p.O. shikarganj Distt. Varanasi. 

6. 	Sunil K 
r/o B.P 
Mughals 

mar, s/o sri Banshi Lal a/a 31 Yeras 
. 285 Ravi Nagar Colony, Near Kali Maciir 
rai, Varanasi. 

1.  

2.  

3.  

4.  

App licants. 

Versus 

Jnion •f India through General Manager, N. R1/ Rail-
way Bo rd Baroda House. New Delhi 

Chief ersonnel officer, N. Rly Baroda House, New 
Delhi. 

nal Ruilway Manaer, Northern Railway, 
usuf Road, A llahabad. 

Divisional Commercial Superintendent 
Navab Yusuf Road, Allahabad. 

7.. Respondents 

10. Origin .:1 Application no. 873 of 1993 

1. Santos Kumar Dwivedi, S/o Late Sri R.M. Dwivedi 
R/o Vii 1 8. Post Sindthora, District Mirzapur 

2. Randhi 	S/o s.N. Singh, r/o Vill Sultanpur, 
P.O. akhmet) ur Distt. 

3. Virend a Singh, s/oSri S. singh i, r/o Vill Rampur 
Post R mpurphamave Ditt. Allehabad. 

4. Jitend' a Bahadur sin§h, s/o sri A.singh, r/o 
yin and Fost Rampur Dhamava, Distt. Allahabao. 

Rompu 
Vinay Ku.7:ar singh,s/o sri ahesh Singh a/a 22 Years 
r/o vill 	post Rampur, Dhamava,i  Distt. Allahabad. 

7. 	Bodha singh, s/o 	R. Bahadur, r/o vi 11 chadpur, 

rs),,trz},L,„  

Divisi 
Nawao 

Senior 
Rly 

5. Ran Vi 

6.  

jai singh, s/o S.R. singh, r/o viii & port 
Dhamava, Distt Allahabad. 
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post Bhitaura, Distt. Fatehpur. 

S. 	r-,am -;ripal Singh s/o sri A . Singh, H/o von Sahima. u] 
post Bhitaura, Distt. Fatehi.1,ur. 

9. Kunwar Rajendra 	s/c sri 	Singh, a/o 
Badi Madari, post siswan, Distt. Allahabad. 

10. Ragnvd,r-a_Pxatap -singhi s/o Sri V.Singh r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o viii Jathi post 
Mahiddinpur, Distt. Allahabad. 

12. riardwar, s/o Ram Singh, r/o vill and Post Kaunia 
Distt. Azamgarh. 

13. Ajai Kumar Srivastava, s/o sri Fate) saheb Lal 
Srivastava, r/o Vill 	post Sindthora, Bitt. 
Mirxaur. 

14. Anant Pathak, s/o S.N. Pathak, r/o B-24 
Karelli Allahabad. 

15. Kunwar Surendra Sing? h, S/0 J.B. Singh r/o Vill 
Beli Madari, post Siswan, Distt Allahabad. 

16. Ramesh Singh, s/o M. Singh, r/o vill and p4W R -:par I 
Dhamava, Distt A ,lanabad. 

17. S.K. Gupta, S/o K.L. Gupta, r/o 4 HB/107 "3-ngd "dgar 
Colony Varanasi. 

18. Hishamuddin, Sf o sri sahauddin, r/o 537—A Ghanshyam 
Nagar Colony Allah,,bad. 

... Applicants 

Versus 

I. 	Union of India, through ._3eneral Manager, N. R1V 
Railw ay Board, Baroda House, N. Delhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, N,-,w Deihl. 

3. Divisional Railway Man,:.ger, Northern Railway, 
Nawah Yusuf Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern Railway Allahalvad. 

ResponW-nts 

..Onwommesurwm 



1/5, Original 

1. 	Mahes0 
'iurana B 

A ppiicati on no. 779 of 19)3 

mar, S/o sri H. Lal, r/c New Lasker Line, 
ihrand, All.ahabad. 

... Applicants 

Versus 

1. The Linio 
nortnern 

2. The Divi 
1i llanaba 

3. The 5,ni 
ortnern 

4. The seni 
Allahaba 

5. The Seni  

of India through the Generaler, 
Railway, Baroda House, New Delhi. 

ional Railway Manager, Northern Railway 

r Divisional Commercial superintendent 
Railvay Al1Lnabad. 

r Divisional personal Officer, N. Rly 

• 

r Divisional Accounts Officer, N. P, ly All-hai 

... Respondents 

Original 

1. Samarnat 
P.O. Mug 

2. Om praka 
r/o 

Mugalsar 

Appication no.746 of 1993 

Singh 3/o salik Ram c/o vil.L Kureh—Khurd, 
lsarai Distt Mugalsarei. 

Sharma, S/o Late Sri puttoo Lal Sharma 
ill Parshurampur (sikatia) P.O. 

Distt Mugalasria. 

... Applicants 

Versus 

1. Union of India, through 3eneral Manger N. Rly 
Railway Board, Baroda House. "ew Delhi 

2. Chief P 
N. De lhi 

sonnel Officer, N. Rly Baroda House 

  

3. Divisional '2,:ilway Manager N. Rly Allahabad. 

4. visional Commercial superintendent, N. Rly Senior 
Allahabad. 

• • • Respondents 

lq• Origina 

1. Ramesh 
Umargan 
Jaunpur 

Application no. 530 of 1993 

handra, s/o sri R. :,:larap,r/o vi it 
P.S. Raipur , Te hsi Mac hli s hahr , Di s Lri c.t 
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Satya prakash, 5/0 Adhya, a/a 30 yrs r/3 0.11 
Rampur sawai, P.C. R.jupur, Tehsil tvlachliciihahr 

Distt. Jaunpur. 

Jamuna prasad, s/o srinath r/o Gopalpur, p.c. Rampur 

Tehsil patii, Distt pratapgarh. 

Sri Ram Singh s/c sri murali, a/a 
29 yrs r/o 

Viii Behdaul Khurd,' P.O. Surwan Misirp ur, 
Tehsil patti Distt. pratapgarh. 

Uma ShanKer, s/o sri Chote Lal r/p vill Banbirpur 
Raipur, Tehsi 1 Machlishahr Distt Jaunpur. 

Laxman Singh, sio 	
r/o vill Behdaul 

Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

Girja Shankar, s/o sri Chhpte Lel A /a 31 yrs 
r/c vi 11 Vanbirpur, P1.0. Raipur, Tehsil 
Distt. Jaunpur. 

Rajendra Prasad, S/0 sri Ram Lal, r/oUmarganj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

Walt Lai, S/o Sri nath rirS,  vilnimarganj P.O. 
Raipur, Teiasil Machlishahr District Jaunpur 

Hira —al, spo Sri Ram Nath, r/o vill Umarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

Ap!Jicants 

Versus 

Union of India through General manac.er, Northern 
Rai lway Rai lway Board, Baroda House , New Delhi.    

Chief Personnel Officer, Northern Railway, Baroda 
House, t'ew Delhi. - 

Diviiional Railway :‘",anager, N. Rly Nawab Yusuf 

Raod 	 • 

Seni7ir Divisional Commercial superintendent, N.Rly 

Alleha3aci. 

... Respondents 

Original Application no. 479 of 1993 

shv Shenker, s/o Ram Lakh:n, 	vi 11 3ehdaul Khurd 

lost ,aura Distt. IrsattLgarh 

Hari Shanker, s/o sri Chottey Lal, r/o viii Banvirpur 

post Rampur, Distt Jaunpur. 

i:arn Behadur, s/o sr- ':',char--1 Lel, rjo purani Bardahi 
Bazar, post i.lukundasaganj, Tehsil patti, Distt. 

pratdpgarh. 
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4.  

5.  

6.  

7, 

B. 

9.  

y, S/0 sri Ram Adhar, r/o village sukhan 
Post Suvanea, Tehsil Patti. Ditt pratagarh. 

tinker, s/o sri Chottey Lal r/o vi 11 
ur, Post R.:.mpur Distt Jaunpur . 

ewan, s/o sri Kandhai. r/o viii sav‘ai Rampur 
ai Bika, Distt. Jaunpur. 

Ram Da adur, s/c sri Ram Abhi lash, r/p vill 
puz,  Kha agrai, post Suvnasa, Distt. Pratapgarh. 

ci, s/o 	Chottey Lal, r;o Danveerpur, 
)ur Distt. -3U1-1Ur. 

po sri natapher, m/o viii r:,erpur, post 

Bistt. Jaunpur. 

th, s/o- sri Mata saran , r/p vill & post 

Distt. Pratapgarh. 

Rams han 
post Ra 

Lalji, 
Madhupu 

10. Shesh N 
Si laud 

Ram As 
Misirpur 

Vibha S 
Banvee r 

Ram Khe 
POst sa 

Ap lic ant 

Versus 

f India through General m 
aroda House, New Delhi. 

1. 	Jnicn 
Board 

nager, N. 

2. 	Chief erosnnal Officer, Norther Railway, Baroda 
House, New Delhi. 

Ddvisi )nal Railv.ay, Manager, Northern Railway 
Allaha sad. 

Divisional Commercial superintendent 
torthern Railv,ay k llahabad. 

Respondents 

4. senior 

al Aplication no. .416 of 1993 

Singh, s/o sri Ram Nagina Sinh r/o 
Colony Cr. no. 702— 	 Distt. 

si. 

s/o sri Ramji r/o vill & P.O..Parshuramp ur 
n post mugelsarai, Distt. Varanasi. 

Kumar Pandey, s/o sri Balmiky pandey r/o 
n, parshurampur, P.O. Mugalsarai, Alina,_?ar 

V,ranasi. 

2t. Origir 

1. Kisha 
J yar 
Varan 

2. Raines 
sibti 

3. Ashok 
Sibti 
Distt 

4. 	Prem umar Srivastava, S/o sri S.M. 
Srivastava, 

r/o L co Colony Cr. no. 128—K Mugalsarai Distt 
Varanasi. 

Kumar Sinha, s/o sri Deep Nerain Lal, 
'cur Colony Lr. no.-  694—A Mugalsarai, 

Distt. 

Applicants 
 14 

5. Dilip 
R/o H 
Va ra 
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S 

Vers us 

1. Union of India through General Manager, N. Rly 
Railway Board, Barcda House, New 11- lhi. 

2. Chief Personnel Officer, Northern Railway, Barcda 
Hous'e, 1\,:ew Delhi. 

J. 	Divisional Railway !,lana -ger, Northern Railway 
Allahabad. 

4. sc-rjor. Divisional Commercial superintendent, Northern 
Railway, Nawab Yusuf Road, ,;11ahabad. 

Respon&nts 

21, original Application no. 1006 of 1992 

1. santosh Kumar s/o sri B.G. Sharma, r/o 146—i-t Loco 
colony Ali,-Jarh. 

Applicarlik 

Vers us 

Union of India thraugh the _ienera 1 manz.rjer, 	Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. 	Allababad. 

3. Senior Divisio. al Commercial Superintendent, N. fay 
Allahabad. 

... Respondents 

5. Uri ginal is p;,,licction no. 1303/92 

1. ;Lio:-,11 Kumar pandey, S/o 	 Pandey, 
60 Bhendari Sttion Rd. iaunpur. 

2. . Jyoti Saxena , t'/o Sri R. saxena , 99/303, Sisa:-iau 
Saciha Chaura ha , t's,.npur .  

„ ,pp c ,,nts 

Vers us 

1. union of India through  General manager, N. Rly 
Baroda House, New 

2. The Divisional Railway 	r, Northern Railway 

V1/4L- 
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Allahabad. 

3. 	The snior ;ivisional Commefcial supdt. N. Rly 
DRYS Office. Allahabad. 

... Respondents 

I 

4.. Original Applicatior no. 1715/92 

1. Indu Prabha Pander, W/o sri S.N. Pandey, 110  94/1A Gana Bazar Tilharganj. Allahabac. 

2. Smt. 	 '/o sri 0.P Mishra, r/o 
62. Bhandari stalion 	Jaunpur. 

... Applicant 

Versus 

1. Union of India through jeneral mc;ndger, N. Rly 
Borada House, New Delhi. 

2. Divisional Railway Manager, N. Rly A 110habad. 

3. Senior Divisional Commercial supdt. N. Rly DRM 
Office , Allahabad. 

• • • Respondents 

  

2 	Original Application nc. 133/93 

1. Kripa Shankar, Sfo Sri V. Nabh, Vi 11 Mata—ka—pura 
P.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, s/o Sri S. Prasad, R/o Vill Tikari 
P.O. Bhamni HitariA)istt. Allahabad. 

0 0 0 Applic,:nts 

Versus 

1. Union of India through General ::.anager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. R1 	Allahabad 

Sr. Divisional Comiercial Superin endent, N. Rly 
DRri, Office Allahabad. 

Respondents 
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26. original Aplication no. 514/9'3 

	

1. 	Sri Krishna :.end Pathak, 
3/0 Sri T. Pathak, r/o 

vill. Amaorr, P.O. Sahib:)anj, Distt. Varanasi 

	

2. 	Subit De, S/0 S.K. De, r/o 'Lima Kutir, Station 

Road, Jaunpur. 

... Applicant 

Versus 

1. Jrion of India through General Manager N. fly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. :fly, Allahabad. 

3. Sr. Divisional Superintendent Commercial N. Rly 
DBL Office, Allahabad. 

Respondt,, nts 

ft. Original Applicaion no. 777/')3 

1. 	
s ya prakash Mishra, s/o Sri R.S. Mishra, R/o 

176 Krishna Nagar, Keedoanj, Allahabad. 

Applicant 

Versus 

1. 	
Union Of India through General manager, N. Rly 
Baroda House New Delhi. 

2• The Divisional Railay Mananer, N. Rly A llahabad. 

3. 	st.Divisional Commercial superintendent , N. Ely 
DRM Of :ice Allahabad. 

Res, oncents 

2%. 	original A pplicaion nc. 4b7/93 

1. 	shshi Kumar !:ishra, S/o R.A. Mishra, r/c 
Viii 

Ghatwa Jost i:archana, 	
Karchana, Distt i-,11akabad. 

present /Address 134- Tula Ram Bdgh A 11,:habad. 

na l endra prasad 	sic sri. D.P. Mishra 

Vil Kasidahan, P..)st NathaipJr 	Distt, Varanasi 

Ancop Singh, s/o Sr- 	 11/0 Vill. and P.U. 

1\671 ",-;nar Bhojpur, F.S. Antoo, Distt. Pratagarn. 

Applic,-;ts 

_ . -17 
Versus 

• • • 
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1. Union o 'India through General 
Barcda ouse, New Delhi. 

2. Divisic al Railwa :Manager, N. Rly Allahabad. 

3. senior ,ivisinal Commercial superintendent N. Rly 
Allahab d. 

4. Sf=nior ivisional personnal officer, lorthern 	 
Railway Allahabad. 

5. Senior ivisional Accounts office N. Rly 
Allaheb 

Respondents 

2q. Original Appliction no. 1028/93 

1. 	Rajesh mar Trip6thi, S/o Sri R. Iripathi 
R/o 35: 7/1, Jayantipur, Dhumagga g Allahabad. 

Applicant 

Versus 

1; 	Thion o India through General Ma age' N. 
Baroda ouse, N. Delhi. 

Divisio al Railway ::tanager, N. R y Allah bad. 

• • • 

4 

na 

3. 	Senior uivisional Commercial manager, N. RI,/ 
DRM. Office Allahabad. 

Respondents 

O. Origin .1 Application no. 1243/93 

1. 	Shiv P akash Dubey, S/0 S.D. Dwi edi, r/o vi 11. 
Nat.opu a (Kakraha) P.O. Fatehpur, Distt. 

Applicant 

Versus 

1. union •  if India through General m nager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway manager, N. R y Allahabad. 

3. senior Divisional Connercial man ger, N. Rly 
Allaha oad. 

 

Respondents 

 

  

... 
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3S. Original Application no. 1362/92 

1. 
Pawan Kumar Pandey, s/o sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South 1V,alaka, Allahabad. 

2. Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o 
Allahabad. 

... Applicant 

Versus 

1. Union of India through ...eneral Manager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway ::nager, 	
Allahabad. 

a. 	sr. ,Divisional Commercial, superintendent N. Rly 
A llahabad. 	. 

Respondents 

32, Original Application no. 1511/92 

Suresh Kumr Srivastava, s/o sri R.K.L. Srivastava 
r/o 36A/60, Judhwal, Tilharganj Allahabad. 

... Applicant 

Vers us 

1. The Union of India through General Manage 
Baroda House. New Delhi. 

2. Divisional Railway P4anager, N. Rly Alla td bac.  

3. Sr. 1 Divisional Commercial supdt. N. Rly y JaM Office 
Allahabd. 

Res )c ndents 

3;. Original Application nc. 1609/92 

1. Sharda Babu, s/o Gh,:ssit Lai, R/o 
	

65, Nakhas Kona, 
kliahabad. 

2. Asrar Ahmad, S/0 Sri Ahrar Ahma 
	r/o 553 Attarsuiya 

Allahabad. 

Appiicant 

Versus 

r, N. my 
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1. Union of India though General mana er M. Rly 
Alla ha ba . 

2. Division 1 Railway Manacel, N. Illy Allahabad. 

3. Sr. Divisional Commercial Supdt. N. Rly A llahabad. 

... Respondents 

34. Original 'pplication no. 1628/92 

1. Vi jai Kum :r Sinha, S/o Sri D.N. Lal, 
Colony Cr no. 694—A Lughalsarai. 

2. Sunil Kumar Sinha, S/0 	V.N. Lal, R/o Cr. no. 
693—B Hap r Colony Mugalsarai. 

3. Narayan D tt Dubey, S/o Late Sri K.b, Dubey, r/o 
131-3H, F rst Avenue, Railway Colony4 smith Road 
Allanabad 

... 	pplicants 

Versus 

1. Union of India, thrcugh General man-ger, N. Rly 
Earoda Ho e. New 

2. Chief Comp ercial Superintendent, N. Rly Baroda House 
New Delhi. 

Railvay Mananger, N. Fly Allahabad. 

onal Commercial supdt. N. Rly Allahabad. 

... Respondents 

r/o Hapar 

3. Divisional 

4. Sr. Divisi 

35. Original 

1. Mithl,sh K 
r/p 41—C E 

2. Sharad Dhy 
C/o 3.P. D 
Nehru Road 

no. 1663/92 

mar .',_shra, S/o Sri H, R. 
ohambari Road, Tilak Naga 

ni, S/o Late Sri G.P. Dha 
ayani, Prayag Sangit sai 
,llahabad. 

• • • 

ishra 
Allahabad. 

ani, r/o 
i, 12—C Kamla 

House no. 
Allahabad. 

pli cants 

3. Ramji Verm 	S/o Sri R,N. Verma r/o 
173/B Railvay Colony no. 1 Subedarga 
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S 

Versus 

1. union of India through General 
Vianaoer, N. y;ly 

Baroda leuse, New Delhi. 

2. Chief Comercial 
Superintendent, N. Rly Baroda 

House New Delhi.  

3. 
Divisional Railway r.anager N. Rly AllahaL

,,6. 

4. 
Sr. Divisional Cocnercial Supdt. N. Rly Allanabad. 

... :,espondcnt
s.  

A. Original Application no. 1773/92  

1. 	Vinod Ku-aJr 
S/o Sri R.Y. Ram, r/o C 757, GTB 

Nagar

Nareli ,=,11ahabad. 

Virendra K 
umar. S/o .Sri R.S. RamR/o 2gB/76/C/ 

2,  1003, Allapur, AllEhabad. 

SihidY-Klittar Srivastava, 	
Sri 	

Srives-tava 

r/o 146B/5A, 

 Chia, P.O. GTB Nagar, ,llahabad. 
Applicants. 

Versus 

1 	ri .D 
of India through E3ereral 

I. 	.1-1i  
N,eira Delhi. 

Z. 0 	
The Civisional 	

:Aanager, 	
Allahabad. 

3. 	
Sr. Oivisional Comp', 	

supdt. Northern Railway 

1-1A: Office Aliahabad. 

A. Jriginal A piJicotion no. 1821P2 

Sudhir Kum,r /s/o Sri Hridaya Narain south of 
Santa 

Road, t.pliv Yar, Distt. patna, 
Fresent Address. 

101 Arland Bagh bld Baiharana Allahubad. 

... Applicant 

Respondc?nts 

\le r s us 



1. 	Union of 
Baroda H 

India through Gneral Manager, N. Rly 
use. New Delhi. 

2. Division a1 Railway Maniger, N.Rly A lld 'ad bad. 

3. Sr. Divi ional Commercial Supdt.N. 

4. Sr. Divi icnal personnal Officer N. 

5. Sr. Divisional _Accounts Officer, N. 

i.ly Allahabad. 

lily Allahabad. 

Rly Allahabad. 

espondents 

36. Original 

1. 	Arun Kum 
Old Baih 

ApplicAion nu. 1822/92 

r, s/o Sri G.P. Srivastava, 1/o 101, 
rana Allahabad 

Versus 

• 1. 	.1 nion - 0 
Baroda H 

India through the uenpral manager, N Ri 
use. Allahabad. 

2. ision 1 Railway lanager, 	Rly 

3. 3r. Dvis onal Commercial Supdt. N 

4. Se. Divisional Personnal Officer, 

5. Sr. Divisional Account ,: officer, N  

Allahabad. 

Rly. Allahabad. 

. ,dy Alli;habad. 

Rly Allahabad. 

• • spondents 

39.ura iginal 

1. 	Virendra 
Post Shi 

Virendra 
Vill Pre 

3. Mohan Pr 
shikaraa 

4. Brij Raj 
Morahan, 

5. Krishna 
vi 11 

6. Surendra 
Prem,urp 

Applicaton no. 1825/92 

Pratap Singh, sic) R. Sin , R/o :.",urahan, 
arganj, Distt. Varanasi. 

Bahadur. Singh, /o Sli R. 
pur, post Chakia, - Distt. 

sad, S/o Sri Lelii, R/o V 
j, Distt.. - Varanasi. 

Yadav, s/o _Sri B.R. Yadav, R/o Vill 
post shikarganj, Distt. Varanasi. 

rani, Singh, 3/0 Sri R. !.:urat, r/o 
han, post Shikarganj, Distt. Varanasi. 

ratap Singh, Sko Sri R.B. Singh, R/o Vill 
st chakia, Distt. Varan6s 

Singh, R/o 
'aranasi. 

11 Murah€n, post 

22 
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Versus 

1. Union of India thrcao 
Baroda House New Delhi, 

2. chief Commercial Superintendent, 
House New Delhi. 

3. 
Divisional Eailway :',alnager, N. Ttly 

4. 
Sr. Divisional Commercial superintendent , 

•  Rly, Allahabad. 

Responoer- 1 

40. 

Alok Ku -.ar • sinha 	Sri 
old Bairahana, Allahabad. 

_=sriAta,s tava , s/o sr i 	:Pr 	, r/o `667'pl 

1(4)1.;3_7---rd'a nnalsapur, IiirLmatgang, A llahabati.)-  

li cants 

VCI 5 L15 

1. Union Of India through..;:ener a l 1.',a.na ,:er, N. 1-,ly 

53roda House, New a ihi. 

2. 
tivi siona 1 Rai lway ;:,anager, N. Ely Allandbad. 

sr. Divisional Commercial Supdt. N. Hly A llahabad• 
... Respondr nts 

43i. Original Application no. 383/92 

1. 	Shetank Vm 

	

era, 	Sri 	Varna, r/o 25, 'shos 

sat-Li , Khuidabad. Alla habad. 

• • 

Versus 

1. 'Jnion of lnida through 	nf-?ra 1 ::.anaaer N. hly 

o 	e, New Delhi 

2. spnera 1 ;,^,anag-i , N. i1iy, hai 	a 

hiuse) , 	IN 'Ey- 

,e,neral is•.anager, N. FA 1`; 

arigina 1 ikppli cat' on no. 1231/92 

Sir ha , r/o 233, 

• • • 

K.I 

{ Baroda 

\ 
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3. Chief Commercial Supdt. N. Rly, pail Bhawan, 
Baroda House, New Delhi. 

4. Divisional Railway ::.anJ ,er, N. Rly, DRM Lffice 
Allahabad. 

Sr. Divisional Commercial Supdt. N. 1-.1y, Allahabad. 

1.  

2.  

3.  

4.  

Respondents 

4Q. Original i,p,:icatj on no. 643/94 

1. 	Shiv Dayal Pandey, .Vo Late Sri Pt. Krishan Pandey 
r/o Blcck no.27/10, Labour Colony, Naini Allahabad. 

.Applicant 

Vers .as 

1. 	The Union of lnida thro igh General Manager, 

2; 	Divisional Railway Manager N. lily, "Ila-had. 

Sr. Divisional Commercial ;.',onager, N. Rly Alla'nabad. 

Repsondents 

43, Original App lication no. 61/94 

1. 	3antosh Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vi 1_ Kanharpur, P.J. Khardan, Distt. Varandsi. 

Applicnt 

Versus 

union of India through general 1..larager, N. Rly, 
Baroda House, New Delhi. 

Chief Commercial Supdt. N. Rly Baroda House, 
New Delhi. 

Divisional Railway Manager, N. Rly, Allahazad. 

Sr* Divisional Commercial Supdt. DRM. Office 
Allahabad. 

Respondents 

214,aroda House, Ne•, Delhi. 

• • • 
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44, jriginal ApplicLtor no. 394/3 

I. 	
;;nand singh, S/0 Sri S.L. Singh, r/o 524—A, Traffic 
solony 1,11ahaoad. 

2. Raj KUrii:-71' Singh, s/t) sri 	Da'ial Singh, r/o 

Allahatad. 

3. ai pra,:ash Singh, 5/0.31i 	
Singh, r/o 5 

Allahabad. 

santosh KYnar Singh, s/o Sri 	
r/o 

/zarg AlhaLad. 

S.K. Singh, S/0 N.B. Sinon, r/o 13/3 :marc a Bac 
Colony, llahabad.  

6. 	Umesh 	siric7h, s/O sri 
principal P.B. Inter ;:joilege. pratapc„rh. 

3unil Kumar Singh, 3/3 Sri 	singn, 

;ujaria, 	Urayadeen, Distt. pratapgn. 

"3. 	Ku:-."Iar Sinc.; 41, S/o Sri 	z;ingh, r/o 
post."rayudelha, Distt.. Frata..rh• 

9. - 3- 4-1-andan Adhikari,:s.A 	
Adhalcari, 

695-6, Loco Colony Allai,abad. 
La to 

10. 
Sunil Lamar Barua, 3/0 Srit.7.0. Earua, r/o 39 R.N. 
l•:aoar Alls,habad. 

11. jai Kumar 
Srivastava, s/o sri R. B. L. sriv&s tava , 

r/o 152 Balua Ghat, Allaha::JaC. 

12. 
::ukesh Kumar Srivastava, S/0 sri U.S. Srivastava, 
R/o 123 N',atiyara Road, Allahaba. 

• 
	 icants. 

versus 

	

1. 	unicn of -India, through General t:k andoer, N. my 
Boa, baroda House. New Delhi. 

	

GL0 	
PeIsonnal Office, E.tly Baroday 

New Dahi. 
3. 

	

3. 	Divisional Railway !:aric.cier, 	Rly Allahabad. 

	

4, 	Sri. Divisional Commercial supdt., N. ,iy 

A llahabdd. 
. es pon dent s 

4E. Original Application nc. 633/72 

'L. 	
Rarnji, S/o Late Sri La10Ra7.1, r/o 61A/i 

Al la habad. 	 • .. AID; li cant 



• 
Versus 

I. 	Union of India, through General 
Beroda Huse, Kew Delhi. 

2. The Di vi ona 1 Rai 1w3y manager, N. 

3. Sr..Divi ional Commercial Supdt. N 

ly. rtllanabad. 

. Rly Allahabad. 

Respondents 

Origina Application no. 706/92 

Dipak K mar Singh, sic Sri (Late) B. Sinai, r/o 

1. 1B/8A 	hanohambri Road, Allapur, 
Allahabad. 

2. Akhter , aim Siddique, S/0 Sri 1:.J. Sidcique, r/o 

174 New Mehdori Colony, Allahabad. 

3. Mohd. K leem, 	sri Amir Uddin, r/o Vill 
P.O. Ka ,ehti Distt. Allahabad. 

Di lip K mar, sio Sri A.P. srivest va, R/o 9 Elgin 

Road, C iril Lines, Allahabad. 

5. Km. Sha hi SriVastava, D/0 Sri L.N. Srivastava, 
r/o 347 1,1G Govindpur Colony, Allahabad. 

6. Suresh •ratap Singh, sio Sri Ram Nesh Singh, r/o 
Vill C and Kamaniya, P.O. Khuti, T.S. Khera, Distt. 

Allaha ad. 

Applicant 

Versus 

1. Union f India thro_Igh secmtory, Railway Board, 
Rafi M rg, New Delhi. 

2. Genera manager, N. lily Railway t3hawan, (Baroda 
House) "ew 

3. Chief 4 6mmercial Supt. N. Rly Ra 	
ay Bhawan 

(Barod House) Allahaad. 

4. Divisi nal Railway manager, N. Rly, Allahabad. 

5. Sr. Di isional Commercial supdt. N. Rly, DRM 
Office, Allahabad. 

. . :espondents 

Origi al Applicatiuii no. 648/92 

■ 
2_& 
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I. 	Ran 	S/o 	Lal, r/o 71 A Dale ALlapur, 
Allahabad, 	 b 

Vers us 

1. __nicn of India through General :..anader, N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway N,ana:<cr , N . Ay Allahaoad. 

3. Senior Divisional Commercial Supdt. 	Anehab,i.. 

... Res pondpnts 

49. Original A pplication no. 731/92 

1. "ilaj Kumar ':..ishra, s/o Sri K.K. 	r/p 
26/10, 5, hi v Kuiti , 	ai Rhawan, Alla ha bad. 

2. Frank .ichard :::enesse, Slo Sri 
94/17, Old :..177-,fordgani, Allahabad. 

licant. 

Vers us 

1. inion of India, th rough ....;enerall',1anaoer, N. Fly 
Rail Bhawan, i3a-roda. Nouse, New Delhi. 

2. Divisional kailv..ay ::!anacfer, N. illy DRM 
All na 

3. senior Divisional C;ommercial Supdt., DRM Office, 
Nav,ab Yusuf Road, Allahabar.:. 

... Respondent 

49. Criginal H ppl:ication no. 736/92 

1. 	Prakash Chandra, i:aneley, /o M.D. Fandey,r/c 
Vill 	Dubav,•al, Distt. Allanattad. 

... Applicant 

Vers us 

1. -Jnion of _India, tnrc.,_,h s -..retary , Railway Poard, 
Delhi. 

2. general Manager, h. 1,1y Railway Ehav,an (Baroda 
House) .New 

- 2_ 7 



1. Jni 
Bar 

2. Div 

3. Sr, 
Off 

• 
• 
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3. Chief Commercial Supdt. N. .R1yRailway Board, 
New Delni. 

4. Divisional Railway Manager, N • Riy DRM  Office 
All 

5. Sr. Divisional Commercial Supdt. N. Rly, DRM 
Allahabad. 

... Respondents 

5t. Crig.

: 

nal Application no. 380/92 

1.1 Gula Ram, S/o Ram Caur, r/o vill. senapur, P.O. 
P.O. Senapur, Distt. Jaunpur. 

... Applicant. 

Versus 

n of India through ',,eneral manager, N. 
da House. 	Delhi. 

sional Railway manager, N. ly, Allahabad. 

Divisional Comercial Supdt. N. Rly, DRM 
ce, Allahabad. 

Respondent5 

st. Original Application no. 961/92 

1. Durgesh Mani Mishra, s/o Sri C.P. 	R/o 
433-,KL Kydganj, Allahabad. 

2. Fermeshwar prasad Trivedi, s/o Sri R.K. Trivedi 
r/o 116—A Bahadurganj, Thakur Din Ka Hatha, 
Distt. A llahabad. 

3. ::.ehdnra prasad Mishra, s/c Sri K.P. Mishra, r/o 
577-A Nai Basti, Neta Nagar, Distt. allahabad. 

Applicant. 

Versus 
Union of India through General Manager N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Supdt.,N. Rly. Baroda House, New 
Delhi. 

3. Divisional Railway Manager, N. Rly Allahabad. 

4. Senior Divisional Commercial Supdt. DIV. Office, 

N. Rly Allahabad. \‘\ • 0 • 
Re2Tondents 

2_€ 
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52, original i-tppl:Icatiu PO. 367/92 

Dinesh 1-rasad iandey, S/c Sri R.N. Pandey, r/o 
vill. 5elwan, P.O. -1 ahara, Ditt. 

Versus 

1. Union of India through General !!,anager 	Rly 

polni. 

2. Divisional Railv,ay :anaier, o. Rly 

3. :-)r. Divisional Go7-,--,rcial s.;pdt. N. Rl, ,11ahabr d. 

• • • ReF.pondents 

5g. Original Application no. 1203/92 

1. Klisnna Lal s/o Sri G. sahc.i, r/o 12/14  ,.G. arg, 
3.G.I.C. Corp cued, Allahabad. 

2. 1:Lahencra singh s/o Sri J. Singh, r/o 2/45, Rama Nand 
i.agar, :.atiyara Road, Al—apli, Allahabad. 

3. H,ri scnker sin ?h, s/o Sri i‘am Autar Singh, r/o 
2/4::), Hams u Nand Lagar, ;:.atiyara Road, AllahaOad. 

4. Tej _ahadur Ram, s/o Sri Dal Singer Ram, R/o 
87-42—C, Baghambari Road, Alia,..Dur, Allahabad. 

5. Yogendra Path,s/o Sri Dudh Path, r/o 535, Colonel 3 
Allahabad. 

Versus 

1. Union of ndia through .general 	 Rly 

Baroda House, b&ew Delhi. 

2. Divisinal Railway i,,,anaer, n orthern  Rai luti~y, 

Allubabad. 

3. Sr. Divisional Commercial 3updt., N. Rly Allahauad. 

onoents 
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Original Appliction no.1207/92 

1. 	Suresh Chandra -.Gupta, S/c Sri R ja Ham Gupta, 

r/o 213, New Rev ,'a Building, Le der Road, 

Allanab :o. 

2.. 	Perth() sarthi Dobclar, 	sri I F.K. Dobdar, 294, Aicoar 

pur, Allanabad. 

• • • 

Versus 

1. Jnion 
of "India thr ugh ,-General 	

. Rly, 

E,aroda douse, 1\:. Delhi. 

2. Divisional Railway :",ana:-
).er, N. ,.iy Allahabad. 

3. 
sr. Divisional Commercial sap t. N. Rly Allahabad. 

ResponcichtE. 

54. ..)rigianal A pp 11 a t i on no. 1345/92 

1. 	
KrishanaKant Srivastava, S/o ri (i.ate) 	

Lal 

Srivastava, r/o hama Nam Nag r, Bhardv
,aj puram 

Allahabad. 

smt. Jsha 	
srivastaria, w/o sri D.C. srivastava 

r/c 5204, Kydganj, Alla ha bad. 

Racesh Srivastava, 3/0 sri Kripa shankar, r/o 
72- C/2, :::atiara Road, Bharadwaj Puram, 

(.3h.?.n Shyam Singh, ;;/o
singh, R/o vill Naraya 

npur, post shivgarh, Distt. Allahabad. 

sri S.K. Fandey, • 
Brijesh Kumar Panday, S/0 piasad, ::%31viya Nagar, 
r/o 46, K.Incha Rai Ganga 
Allahabad. 

• • • 
Applic ants 

Versus 

1. 
iniin of India throigh General 1:anager, N. Rly 
2aroda•House, New Delhi. - 

2. 
Divisional Railway .',canarjer, N. Rly, Allahabad. 

Sr, Divisional Commercial supdt. N. Rly, Allahabad. 

... Respondents 

2. 

4.  

5.  
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50. Original 	 on no. 1344/92 

1. 	Vinod Kumar Srivastava, S/0 Sri R.1,  SriviPtava , 
r/o 751, uir Head, r,c japur,  , Alla ha d. 

App 1i nt 

Vern us 

1. Jni.Tf cf a ndia throTin General ilanaoer, N. Fly 
Earcda H,0 	New De; lhi. 

2. Divis 	Railway 	.:;er,  , 	. Rly, A 11 - ha ba 

. 	sr. Eiv.nal Ccm7ercial supdt., 	"ly A la na bad. 

. -Res c..:onderts 

5'7. Uri. gina 	ca ton no. 1230/92 

Sje Sri S.H. 	 r/o 
7E51/0, .,-ihanchy am - :.6gar, Rai 1,/,',y Colony, A 11 a 

DI1eerendra 	saxena , s/ sri Dec r.a 
E-/o =-6-21-47 	 P ur 	- S uffern  sarai , 

• • • 	. c-nts 

Versus  

ini in of India through General :,;ana ge 	"iy  
rcr.a:i0USe , r.eyc ^ec ~hi.  

Divisional Rail ay :.",enager,  , N. 	Allahabad. 

3. Sr. Divisional Commercia 1 superintE ndent, 	Rly 
Alla habad. 

. RespondE,r 

Jri 	 ,.)r. no. .1.23-‘)/92 

prern sh,nker , 	o 	S. 	 r/o •7.6/31 
Dan da , 	t 7.1j 	, :13 	t-ia bait. 

2. 	Kerrie: 	. ath ,,'iii TIC: , s/c ji i 	131— 	rz; is i.agar 
Luckno.v.'. 

,p 

Vers  us 

1. Union of .ndia throgh General .ana:;er , la. rtly, 
oda Hose. tillaha,ad. 

2. Divisi oral Rai lway 	, N . R1y, Allaha bad . 
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3. 	Sr. Divisional Commercial Supdt N. lily Allahc:oaci. 

. Respondents 

59. Original Application nG. 647/92 

1. 	Varun-KuMar shukla, s/o.Sri S.F . Shukla, r/o 
79 A „i.nhazpur, Beni Ka Hata, A 1:ihac_Idd. 

licant 

Versus 

1. ini:-)n of "india through 	i,anager, N. Rly 
Baroda House, New Delhi. 

2. DiVisional Railway :..'3neer, N. 	ly, Allahabad. 

3. r. DiVisional Commercial aupdt N. illy 
Al is he)bad. 

. Respondents 

69, Original Application no. 494/951 

1. 	Suresh Kumar Sic) Sri Tulsi Ram 
-Alla'nabad. 

25, Luker Ganj, 

foi:;licant 

Versus 

1. Jni n of inida through General Manager, N. 111),  
Earoda House, New 

2. The Divisional Railit:dy Manager, N. Rly, Allahabad. 

3. The Senior Divisonal Coinmercial Supdt. N. Rly 
Allc, hdbad. 

4. Sr. DivisiDnal Personnel Office , N. Rly, Allanabad, 

5. Sr. Divisional. Accounts Officer N. Rly Allahabad. 

. Res.ciondents 

Ct.; Original Application no. 495/92 

1. 	Ranjni Kant Patel, s/o Sri Chan ra shekhar, R/o 
2, Rana rand Nagar, Allapur, A lahaba. 

Appliccnt. 

0 
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4, 
Vers US 

• 

Jnion of -India throgh the General Managdr, 
N..Rly 

La:cod,5 	 ::aw Delhi. 

2. DiviEioral Railvacy ;:,anager, 	 AllaabaO. 

3. 3eniro Divisional Commercial sup, dt. N. hly Allahabad. 

4. sr. Divisional Pelsoi:nel Officer, 

Sr, Divisional “ccoJnts Officer, 	Ely AllahaLad. 

Reaponz.nts 

62. Cri7,inal Application; no. 513/2 

• Prabha shankar Yadav, 3/o Sri R.P. Yadav, r/o 

10 Thron hill load, Allahabad. 

Applicant 

vcrsus 

1. ;nion of :ndia through General ,a::ager, 	Tay 

Earoda ouse, N.Pw Delhi. 

2. Divisional Railv.ay ;,,anacr, N. Ely Allahaad. 

3.3r. Divisional Commeercial Sapdt., 	i.l yAllahabad- 

4. 	Sr. Divisional perosnnel Ufficer, 
	ily Allahabad. 

5. 	 Divisional Account Officer, N. Rly Allahabad. 

... Respondents 

Gri'inal Application no, 507/92 

1.,',r.il Kular Srivastava, s/o sriy.K. Yr.;vastava, 
r/o =ply Cuarter,Sal-cd,;ro,-■, 	l ab4d. 

2.ra~ash Chandra Tar,CeY. 3/0 c i. dc 	r/3  
191/34 :ia_roup par, Alla-abad. 

vill 	F.O. Kotv.a Tehsil 	 IZIlahabao.it 
3. 	Bakesh pratap Singh, S/0  Sri. R.P. 

4. 	Eharatji KhfC, S/0 Sri G. • K1 arc, r/o 36-D-AhiYaPi 
::,11chabad. 

• • • Applicar ts • 

Versis 

- - .3_i 
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1. 	Union ol India through Secretory , Railway Board 
Rail ,L;hawan, New Delhi. 

General ::lanager, N. Rly Earoda House, New Delhi. 

3. Chief Comme rcial Supdt. N..R1; ,,:roda House, 
Jew Delhi. 

4. Divisional Railway_anager, N. iii y,,DHM Office, 
Allahabad. 

5. Senior Divtional Commerdial Supd 	N. Rly Allaabad. 

o. 	Statiba Supdt. I.. Ply Allahabad. 

Respondens 

640 	 Applicat]on no. 632/92 

1. 	alaya Kant, s/o sri S.K. srivas ava, r/o 328 
Daghambari Housin-i Scheme, Ehara wajpuram, AllahaOur, 
Allahaad. 

Applicant 

Versus 

1. Union of India, throigh :cneral anacer, N. Rly 
New Delhi. 

2. Divisional Railway .:tanager, N. Rly, =„11ahahad. 

senior Divisional Commercial Supdt. N. Rly Allahabad. 

... Respondents 

6(4. .,)ri2inal Application no. 476/92 

1. 	shushiL i;umar Srivastava, -/o Sri Lakshman Frasad 
srivstava, r/o 155 Ea.;ambari Or ih Niraman Yojna, 
AilahapJr, :11ahabad. 

Applic3nt. 

Versus 

1. 	Union Df India through General i,ianager, N. Railway 
Baro'ia House, New Delhi. 

2. 	Divisional Railway _anager, Allahabad. 

3. Sr, Divisional Commercial Supdt., N. Rly Allahabad. 

4. Sr. Divisional penpnnel Officer, N. Rly Allahauad. 

Divisional AccoJnts Officer, N. Fly Allahabad. 

pespondents 
\910)\1- 
	-3(/ 

5.  C"." • 
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6.(.) 	 CtI;tfi DI• 	477/)2 

1. 	 S/o Sri Cian Chand, 
atsc. 

42, L.ata J1 kd 

jni:n of ndia throJgh General :•,anager, 	. Ely 
Baroda 1-lous. New Delhi. 

FL.:1\ay 	 All 

Sr. Divisional 	 Supdt. 	Ely :Ilahabat.. 

Divisional F erosnnei 	 Ely 	abad. 

Sr. Divi7ional Accounts. Cfficer,N. Ely' 

Aespondcnts 

AppLcation no. 221/93 

3akaldih p.c. 
ndra Sin2h, S/0  Sfi C. Singh, r/o Tajpur Fos 

'36kaidih, Distt. 

2. Rajesh ■LI2lar 	s/c Sri 	 /./c 
Tai!)ur Post sakaldhf, 	sakaldih, Distt. Varanasi 

... Applicant 

Versus 
1. 	Jni n f ir.dia throi -ih General ;.tanager, 

bosrd, Baroda House. 	Delhi. 

C 
	

f 00n2ercial 3Lipdt. i.. lay :3:_roda 1-louse. 	Delhi 

3. J1 Vi<-Jr.a1 

4. 31. :Multi oral Ccmorcial Supdt. 	. i7,1y 	ti 

	

0 • • 
	e3 	Lc 

Drioinal Application no. 220/93 

1. 	Sanjay raroin Prasad, 3/6 Sri B.L. Prasad, r/o 
22 Lath no. 1 1;c14,  ;.;ehal, ::,ughalsarad. 

:arsin prasad, s/o 	R. c. Prasad, r/o 
vill :o'41pur, r os  t Charaon, Distt. Varanasi. 

...Applicant 
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Versus 

1. Union of India, through General anager, N. Rly 
Lelhi. 

2. Chief Commercial Supdt., N. Rly arod.a House, 
New Delhi. 

Divisional Railway :,",anager, 	Aliahabad. 

4. 	Sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

•• 	Ilespondents 

679. Original Applic3-450 no. 219/93 

1. Ram Singh Yadav, Sio Sri B.A. Y dav, 110 vill. 
PurabharOai, P.O. Suhansa, Te s11 Patti, D::tt. 
pratapgarh. 

2. Uma :,hanker Yadav, S/0 Sri B.L. Yadav, /z, viii. 
Behdaul Khurd, P.O. Gaura, Tehsil Patti, Distt. 
Pratapgarh. 

3. Om prakash, S/o Sri R. Dular, r/o Vill. Behdaul 
Khurd, P.O. Gaura, Tehsil Patti. pratapgarh. 

4. Vasudev, S/0 K.N. Yadav, r/o Vill. Kudia—ka—pura 
Tehsil Machchalisahar, Distt. Jaunpur. 

... Applicants 

Versus 
1. 	union of India through General Nanager, Northern 

Railway Railway Doard, Baroda House. 

2. Chief Commercial Supdt. N. Rly, 
Delhi. 

3. Divisional Railway Maha_,er, N. 

4. sr. Divisional Commercbl Supdt 

Baroda House. New 

ly 

N. 7:1y, Allahabad. 

Respondents. 

  

   

7q 	Crigianl Application no. 197/93 

1. Chet Singh, s/o Sri Rai Dahadur Singh, r/o Viii. 
Inargaon, lost 3emraha, Distt. 

2.  spiv Kumar,WAishra, -s/o Sri R.P 
Vill Tatihara, post Deonahtl, D 

rishra, r/o 
slt. Allahabad. 

3. Vinod Kumar Singh, s/:) 5,1 C.3. Si:Igh, r/0  
V;411  Raon, Post semradh, Distt. 

--.36, 

Eallwpy Board, Dar:4a House. 

'7r77MNhMMMMMMMMMihmmm;m;mmmomm-mm iMMMNL.....Ali'lmmmmmm,_ 



/ 	// 
	

0 
iripathi, 	,f1_-.5. Til,thi, 

I/o vill. 	 P.)st SafdaLad, 	 411a:Ja 

shyam !Krish,.n 	 s/L 	V. LAdvedi, 1. /3 

viler. Topo, 	 Dlstt. „nal 

/-oplicant. 

Versus 

Jni.)n o :ndia thro.Jgh ]neral 
Aeilway 	 Barod,-, 	 Dclhi. 

',,anrnerc1c,1 supdt. Laroda House, 	Delhi. 

Divisional :Aai1V4ay. ;,tanager, 	 a ,liahabad. 

Sommerof..al, suLidt. . rily 
i„liarlauao. 

... Respondents 

71 ZZL:. Oriinal Applicaton no. 162/93 

1. prera shanker, S/o Sri 5.H.N. Pandey, 1/0'45 ,Carin 
Allahabad. 

2. Sanjay KJM3I, srivasteva, VO 31i (Lj.:te) 
Srivastava, ijo 16/11 lew sohhbatiabagh, Allaha.Lad. 

3. 7ieJtam 	 s/o Sri K.N. Adhik6ri. z//0 395—ro 
Locu S,J1Dny Allaha bad. 

4 • 	:a gdish prasad srivasteva, s/D Sri (—ate) I.P. 
srivasava, r/ 97/A, Karbala, A ilanabab. 

5. 	F,ajehdra S6lasv.at, 3/0 Sli P.S. 	 r/o 
63 Sariw-.,n Tola, Allahaba(. 

o. 	an Prakash Crive4ava, S/: Sri 
(54) 3aghombari Colony 3/3 A lLapur 

7. 	:lash K•ar sfivastave, S/0 
f,hshyrar;; 	Ttail'Aey CL;lji- Jy 

:;u::-,ar 	i 	, 	u 
Sar'rodsye rsar, ,11.i aaLad 

• 

r 

• S..1vestevs, s/T) sli s.C. 	v 	, 
-411 C _VDdeia esal, Allahabad. 

• 	

130/122—A, i..,6tiyei3 Road, ,...,11habLd. 
.Kumar lirma, C/o 	K •S • VeiCalas 11..) 

• • • 

v-,rsus 

1. 	jni-in of :ria thro.gh ,,Coc,eral Yianager, i.. lily 

ac 

• 

1 . 

• 

• 

4 • 

r 

- 3? 
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Railway Board, B.-iroda :1ouse, Ai New Delhi. 

2. 
Chief personnel ,Y,--ficer, I,orther 	

aarcd 

House, New Delhi. 

3. 
Divi;ional Railway :anarier, N. 	

y, Allahabad. 

4. senior Divisional Commercial 
sup t. N. hly, 

AllahsLud. 

 

• • 
. ResponJerits 

   

Alopibagh. 

qhailendra 3ahai Verna, S/0 Sri B.P. Verma, r/o 
301141-A/9E Tilak Nagar, Allahataci. 

;. 	
Km. Rajeshweri, D/o Sri Ram pass, r/o 2/92-A 

'amanand Eagar', Allahabad. 

4. Sunil Kumar Srivastava, sjo:sri A.N. Srivastava, 

r/0 127 Matira Road, Allahabad. 

5. aajesh Kumar, s/c szi 
S.P.L. Srivastava, 

E.C.C. 	Srivastava, :Judamadih, Dhanbad• 

O. 	
Awad:.'sh Kumar Singh, S/o Sri J. Singh. r/o Surahiya, 

Post ',,ansdih, Distt. Eallia. 

7. 
Anjani Kumar srivastava, s/0 Sri V.N. Srivastava, 
r/o 28-A Krishan Nagar, Allahabad. 

8. Karunesh Kumar, jci Sri T. t•atl, 
Allahabad. 

9. ham prakash Srivastava, 
Z;3 54 Baghambari Colony, 

10. Lalit Kumar, s/o Sri rem 
sohbatiabagh, Allahabad. 

.ApplicaFt 

Versus 

72, Origi:al Application no. 161/93 

shec 	Yadav, S/0 Sri p.L. Yadav, r/o 164-A 
1.  Allahabad. 

r/o 

/ 

s/c Sri P. La; do 
Allahabad. 

KUM3r, r/0 16/11 New 

• • • 

543-G Chanshyam 

1 :,':anger, 	Rly- 
1. 	Jnion of India 

through Genera 
3aroda House, New Delhi. 

:Thief personnel Officer, 
New Delhi. 

3. Divisional Railway i:.anager, 

4. Senior Divisional Commerdial 

Z- • 

. 	Baroda House, 

\. 1711y, _Allahabad. 

Supdt. N. rely Allahabad 

0 • • ResporKients 
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73. 	Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, ►llahpur, 
Allahabad, 

„ App i ca nt 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head ,Narters 

LJffice Baroda House, New Delhi. 

„.. Respondents 

OhDER(RtSERVtD) 

JUSTICE B.C. SAKSENA. V,C 

This bunch of 7A cases in all involve almost 
-'11K‘t- 

identical questions of fact and law and reliefs also. OA 

83 of 1992 is being treated as the leading Odk. The number 

of days of working varies in each of the 0.a and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that tel on the 

allegations made by the applicants in the month of January 

1982. 

	

2. 	The applicants alleged' that they had worked for 

the period, indicated by them in the various 0.As,in the month 

of January 1982 4 iis.15/— per day. The aliOlicants allege 

that on the basis of Railwa, Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

	

3. 	Reliance for the claim is based on the decisions 
of this Tribunal as also the P.B. in a few 0.4 Ks preferred 

...P39 
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by persons similarly circumstanced. 

therefore, here sought a relief for a direction to the 

respondents to re-engage the applicants as Volunteer 

Ticket Guile 
•tors or Mobile Booking Clerks as par Extant 

Rules. They have also in some pe t it i on s prayed_that a 

Cirection be issued to the respondents to Lale the peti-

tioners on d y and pay 
back v,;ages from 1C.12.;0 till 

the date whe they first presented themselves for engage- 

ment. 

The 	
spondents have resisted the petition and have 

a suppbAlantary counter 
of 	as also 

The applicants, 

Tiled a countlr 

affidavit. 

5, 	The pplicants have filed a rejoinder affidavit. 

The app 
lica is have admittedly not re--engaged after their 

short stint ranging between 5 to 18 days in the month 
of 

January 193',I. The.  Railway Board 's circulars dated 6.2.90 

is annexed as 4=1,nnexure Al to the leading 0.A and hove 

also been nnexed in kba such of the u.As. A p_rusal of 

tter shows that in the lioht of the judf7ment 

87 of the Central Administrative Tribunal, 

ench, Pverti De lhi in U.A. No. 1174 of 1984 (Nee r a 

rs Vs. Union of India and Ors ) and dismissal 

No. 14613/87 by the Hon 'ble Supreme Court 

The Railway Board has decided that the 'cut 

off' date or being considered for absorption in 

regular e loyment against regular vacancies earlier 

prol,ided be 14.8.81 will be substituted by 17.11.86 

Paragraph 3 of the circular- letter is the anchor shot 

for the c aim in he present U.A which reads as under:- 

...p40 

the said I 

dated 26.8 

Principal 

Me ht a and 

of the SLP 

on 7.9.89. 
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0 

In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

d4continuance of the scheme by zonal 
Board's 

Railways, as a result of/Witletter, dated 

17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tip Railway A,dministration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pars 1. " 

6• 	Inparagraph1 attention was invited to Railway 

Board's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.8.81. 

• We have heard the learned counsel for theparties. 

Shri B.B. Paul, counsel appearing for the respo-

ndents raised a preliminary objection that the 0As are 

barred by time, 'aches and acquiSoence. 

The learned counsel urged that the applicants 

have net been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

...p41 
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years earli r and not on the basis of the Railway Board's 

said letter 

11. 	T e respondents have also disputed the correctness 

of the aver ent made by the applicants about their having 

worked. for he duration indicated by them in each of the 

0.fiiks. The pplicants in support of their assertion of 

having work d in the year 1982 for a number of days indicated 

by them during the 'Kumhh mela' have 4a.e-en aneexed, copy ofa  

Certificate stated to have been issued by one Ram Das who 
Ha ac 

has given out his designation as/Ticket Collector *OW, N. Rly, 

4.Q.lahabad. Copy of such a certificate has been annexed as 

i%.nnexures A 3 and h.-4 to the leading J.4. Shri B.B. Paul 

submitted t t Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of th working, period of the applicants indicated in 

the certifi ates. We, however, feel that it would not be 

necessary t enter into this controversy for the purposes 

of deciding the Otis. We, proceed to decide the 0.4k in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.96. we, however, make it 

clear that w- may not be unaerstood to have accepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the Otis being barred 

by limitatio • kdmittedly, none of the 

any  /,1, -' 	' 1 	(11- 'roceedings in any court to challence their 
aplicants initiated 

discontinuance made in January 1982. The Central kk.dmini-

strative Tribunal was constituted in November 1985. These 

0.P.s have been preferred in the year 1992. 

it. noted hereinabove, the basis for the claim 

apart from 9e provisions of the Railway Board's letter 

Gated 6.2.90 is 
rendered by this Bench 

..p42 

certain decisions 
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of the Tribunal. The said 0.A5 are 0.A. No. 722/90 

Rajendra Kumar Srivastava Vs. Union of India and Ors, C,A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

Ors, O.A. No. 648/91 Madan Mohan Pandey Vs. Unio.n—Q-f—india" I 

and Ors. No doubt, in these cases orders for re—engagementi 

of the applicants therein had been passed. on the material 

placed in the supplementary affiaavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it was pointed 

out that the Railway Board's circular applied to Mobile 

Booking clerks and the decision in Neera Mehta's case was 

in respect to Mobile Booking Clerks. This distinction was 

noted veille alloying a few review petitions indipme 0.As 
. 	. 

and irCu.A. No. 131/92 Lalji Shukia and Ors, the only 

diract given was that the respondents may consider and 

analyse the cases of Mobile Booking Clerks and find out 

if anyscheme can be framed by them laying down a paati-

cular criteria for re—engaging them on casual ox daily 

basis. A•iainst this decision, the Railway Authorities 

preferred en SLP before the Hon. Supreme court and the 

Hon. 4upieme court by an order dated 7.4.94 passed the 

follading order:— 

', Delay condoned. The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be tramed. The Union of India 

can examine the matterx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impugned order 

that the scheme should be framed in Gny 

case subject to the above  observations the SLP 

is disposed of". 	\\ 

p43 
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4b4IteXqabiSO:ZVIPtitirks jthfigApet)U431*-48)/6- _1516-AfttiNstoiiretilipiiwitcws 
Subsequently, the Railway k%dministration consideredx the 

possibility of framing a scheme in the light of the dire-

ctions given in Lalji Shukla's case by the Bench of this 

Tribunal which was Also repeated in some other O.i s which 

came for decision subsequent to the decision in Lalji 

Shukla's cas . 

i2, 	
Th Railway i+dministration in the supplementary 

counter affi vit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group' C' 
ei 

category posts since this would militet/against the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

en the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement en casual or daily basis. 

It was also held that re—enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will Affect reservation policy as contained in k+sticle 

16(4) of the 6 nstitution of India. It was also held that 

framing of suc a scheme for those Volunteers who have clearly 
worked for a period of merely for 5 to d8 days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

woulo be deprived of their legitimate rights. 

...p44 
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twmittedly, this scheme has been given 

A7.11.86 and the Railway kwministration has for 

indicated that tt was not feasible to draw up a 

required in orders passed in various O.h.s 

Shri B.B. Paul hos also invited to 

to certain decisions in review petitions which 

i ot 

On the basis of an anology of the dec.  

Principal Bench in 'Neera Mehta's case direction 

ment had been passed in the 0.e,s. While d40444 

review peititions it was noted that the decision 

Mehta's case was confined to Mobile Booking Glen 

is no parity between Mobile Bookiny Clerks and V( 

Ticket Collectors. The present applicants fall : 

category. 

quite a large number of decisions have" 

from time to time and the view taken in the earl. 

have been washed down or even not accepted in la -

and a direction to draw up a scheme was only prc,  

Lalji Shukla's case(Supra), which wais followed 

subsequent decisions. The turns and twists whic 

place in the view expressed on the question havc 

to show that the decisions of this Bench of the 
aze the basis of which the applicants/claiming simil 

being extended to them do not hold the field. 

We may now take up toy' consideration 
be 	of the 

the applicants that the decisions in some 0.A6 

similarly situated persons may be extended to th' 

It is now fairly well settled that the judgment 
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1of that matter of any court toes nut give rise tp a 

cause of action. It is the orders of the authority 

concerned or their inaction which rive rise to the 

grievance and the cause of action based upon this has Lc 

be c nsid ed for purposes of dc,Yc.ormining •ahether the 

petition s barred by time under the provisions of Sec. 

21 of the Administrative  Tribunals Act. 

13. 	As vas noted b the Madras Bench of the Central 

Administr tive Tribunal in a decision reported in (1994) 

23 ATC pg 2C 'Tamil Nadu Divisional Accountants Associa- 

tion and 	s. Vs. Union of India and Lirs, this position of 

law has been clearly affirmed in the judgment of the 

Supreme court in 'Bhoop Singh Vs. Union of India and 0is. 

(1992) 21ATC page 675.. Before the Madras Bench the 

question cf delay was raised and it held that since the 

delay has not been satisfactorily explained the 0.1, was 

re jected on the ground of limitation alone, in that 

case an order adverse to the applicants vas passed cn 

14.10.86. A decision on a similar order was rendered 

by the Chandig,arh Bench of the Tribunal on 1.5.91. There 

after the applicants Association moved in the matter and 

made a representation. 5 years delay was held as fatal. 

19. 	A Full Bench of the Erriakulan Bench of the 

Tribunal in a decision reported in (.1_94 ) 28 ATC 177 has 

also taken the view that decisions in airraLiar cases cannot 

give a fresh cause of action and the period must be counted 

from the date the claim relates, 

...p46 
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The Hon 'tele Supreme Court in 'Bhcop Singh Vs. Union 

india. snci Drs (Supra had interalia, he ld that "inordinate 
is 

anc' unexplained delay and laches by itself/a good ground 

. to refuse relief to the petitioner irrespective of the 

merit of his claim, it was also. observed that Art. 14 or 

the principle of non—discrimination is equitable principle. 

Therefore, any relief claimed en that basis must itself 

b: founded on equity and not he alien to that concept". 

V...e may also refer tc a relevant observation made in 

recent decision of Hon. Supreme Court in 'ratan Chandra 

Samant and Drs. Vs. Union of India and •irs reported in 

1594 S.C.C(Le,,S; page 182. The petitioners before the Supre 

ma Court in that case were casual lebouren of s6'Uth easter 

.laile,fay. They e..ere alleged to have been appointed between 

1954-69 and represented between 1975-78. They, through 

their petition sought a direction to be issued to the Opp. 

parties to include their names in Live Casual Labourers 

Rev,;istcx after due screening and to give them re—employmen 

according to their seniority. The basis for the claim 

amongst others anti was a few judgments rendered by the Ape 

court in 1985 and187 directing the Railway Authorities to 

prepare a scheme zind -to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 1990 to the Authorities a. 

v:hich it was alleged that they are not fc.>11owine the order 

cf the Supreme court, High curt of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon, 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 
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re 
whether the petitioners/entitled as a 

matter of right to reemployment. 

) whether they have 1C.5t ;_heir right. 

if any, due to delay. 

While dealino with the said o,uestion the 

observation as made ;-  

Delay itself deprives a person of his 

remedy available in law0  in abs,Thce of 

an: fresh cause of action or any legislation 

person who has lost hi remedy by lapse 

of time lo4ses his right as_well". 

A Full Bench of the ribunal(PE) while 

u.As 767 and 842 of 1989 made-  the following 

observation:— 

It is not opened to court of record to 

pass an order in respect of persons who 

are not even present before it by any 

application or v_tition. In this 

of the matter the vies": taken in the 

case of one Cr more employee by a judicial 

forum cannot be it.so facto made appli-

cable to all other employees In the same 

cadre, rank or situation by anoth,?r 

followin 

deciding 

relevant 

This 

judicial forum." 

observation also supports the view taken here inabove 
that the judgment in a case does not give a cause of 

who 
action to another employee,/claims to be similarly 

ci]cumstanced as the applicant in other case earlier 
decided. 

0 • • 4S  

• 
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lerned coondl 6pp?rir 	of 

the iaspondants have invited oul attention to a 
decision 

iendered by tho 	
Eench in 'A shish ChakralDorty 

jnion of inc'i4 and Ors, eported ,  in 194 (1 , AIJ 332. In 

the said case the fa!-As are almost identical as in the 

case in hand. The applicant alleged that he v.as engaged 

as Mobile BooLino Clerk from i.6.65 	
i:..7 .S5 and had not 

been endar:1, d 2Lhereafter, He made a reptesentation statind 

that he has 	for 32 dayc in 19'03 and in view of the 

circplar cf the Railway Board dated 	 he be also -D 1 	V' 	rs,9 

considered for absorption as Mobile Booking Clerk. The 

cpplicant's representation vas rejected and he was informe 

that he cannot be absorbed in terms of the letter dated 

12.6.92. In the said case the applicant based )rlis claim 

on the 'basis of a decisf.cn of the Y.B. in a similar bunch 

of the cases. The Division Bench took the view that 

there is no parity or similarity between the applicants 

case and the applicants in the bunch of cases decided 

earlier, It was held thct since the services of the 

applicant was not discontinued as a result of railway 

Beard's letLer. dated 17.11.66. the aP t 	case was 

not covered by pare 3 of -.,he Railway Board 's letter 

dated 629C. Since he was not discharged consequent . .  

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.66. The same situation 	
1 

obtains herein also and eve have already held accordingly. 

25. 	in the said case , referring to the decision of the 

Supreme court in 'Whoop Sinclh Vs. Union of India and ins 

(Supra ), the :iuestion of delay •,:as also 

• 410 44)111 (2) 
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considered and it was held that the 

by limitation,\  the cause of action 

July 1965. The 

26, 

said C.A was filed sometime in the year 

The learned counsel fo the respondents also 

invited ou- attention to another decision render d by thE-_ 
same 7.;i vision Bench of the Principal Bench in 'Anil Baba 

Sharma Vs. Union of India and Crs reported in 1394(1) Arj 
pc-64. 

21. 	 The petitions before us are cieArly barred 

by limitat i on as provided in Sec. 21 of the Administrative 
Tribunals 	t. The provisions of the Railway Board's 

letter date. 6.2.90 

	

	 applicable to the is not attracted and 

applicants. 

since after 17.11.86 and is no longer in force. This fact 

2g. 	Admittedly, the scheme hasx been given up 

cannot he 1 st sight of. The a plicants therefore, cannot he 
be granted/ -liegpprayed for by them, Tho applicants also 

raised a pl a that one Shri R.N. Shorey and i2 Others Volu-

nteer Ticke Collectors have he-en included in the approved 
list of 198 • it is, therefore, pleaded that the responde-
nts have he n given re-engagement to some Volunteers as 

Volunteer T cket Collectors on Pick and Choose basis. 

b4q. 	
In the counter affidavit, it has been indica., 

that the 12. persons named in pare 	of the leading O.A 

had been re!.. ngaged as !.labile Booking Clerks and not as 

Volunteer Ti het Collectors. The allegation, therefore, 
hak b,en de i_d. Be that as it may, the applicants would 

be entitled o the relief claimed by them only if it is 
based on any statutory provision. The act of the respo-

ndents in 1e engaging a few.:high has een satisfactorily 

petition was barred 

having accrued Atti in 
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explained will not give rise to discriminatory,treatment. 

The applicants in effect are sees 	re—engagement on the 

strength of having worked for a period ranging between 

to 18 ca'ist which also is doubtful nand has been disputed 

by the respondents. 

in view of the discussion he.reinabove, en 

a totality of the circumstances we are not pursuaded to 

grant the reliefs claimed for by the applicants. ita Q.As 

lack merit and are--; accordingly dismissed. No order as to 

ce\ 
costs. 

37. 	 The copy of the juogment shall h placed 

on each of the U.As which have been decided by this common  

r 
juogment.■1 

( K . PrSHUKUMAR ) 
4iMBER(A) 

DECEAPBEi-=;. 	, 1994  
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